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I .• he awrman of .he Committee on Priva.e Memben' Bills and ResoIu.ions. 
havin, bcca au'boriscd by .he Committee '0 presen. lhe Report on their beh.lf, 
prcICn. this Twcn.y-fin. Report. 

2. Tbc Coaunittee me. CMI 4 May, 1993 for daaificalion and aIIoca.ion of 
.ime for dilcuaion of Bills (.,UI~ Appcadil) under clauses (b) and (e) of 
Rule 294(1) of .he Rules of Procedure. 

Cllwi/ictllioll .., .Jioallioll 0/ tiIrw 10 Bills. 
3. Tbc Committee considered elulifica.ion and IIlocation of .ime '0 

ICYCD Billa specified in AppcodD. 
4. After considcrinl III upects of .he Bills, .he Commi.tee recommend .ha • 

• he fallowin, Bills be plac:cd in calC.,,, 'A: :-
(1) Tbc RcpfCICntation of.he People (Amendmen.) Bill, 1993 (1"''';011 0/ 

MW I«tion lOB. ~IC.) by Shri K.P. Unnikrilhnan. 
(2) 1bc P.yment of W.,. (Amendmen.) BiD, 1993 (ArrwrullMft' 0/ 

6«1ioIu I ad 20) by Shri Cicor,e Fernandes. 
(3) The CoDlli.ution (Amendmen') Bill. 1993 (AIMftdmm, o/."iel, 16J) 

by Sbri Sudhir Ciiri. 
(4) The Consti.ution (Amendment) Bill, 1993 (lrumioll O/lIftV ."ick 1M) 

by Shri "pir Sinah. 
The Committee further recommend ..... III lhe rcmainin, .hree Billa be 

placed .. calC.,.., 'B'. The Committee recommend .lIocalion of time for oecb 
of the Billa • Ihown in ooIumD S of the AppcacUx. 

~atiDIu 

S. The Committee recommend .... 1 tile dallificatioa and .llocation of time to 
Billa by tile Committee ... Ihowa in the Appendix, be .... eed to by the HoUle. 

NEWDEUD; 

u V 'J Itk 1m (LLJ 

1 

S. MALLIKARJUNAIAH. 
CItoinruIII. 

CMrunIn. 011 Pri". M.",.,,· 
BUll MIl RaolMliolu. 



SI. Name of tbe Bill ad BiD 
No. No. _lDbcr-ia-dlarp 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

The Repracntation of the People 28 of 1993 
(Ameadment) Bill. 1993 (llIsmiDlr 
0/ lIew I«IIDII lOB. etc.) by 
Sbri K.P. UnnikrilbDlD. 
The Constitution (Sc:hedulcd 42 of 1993 
Tribes) Order (Amendment) BiU, 
1993 (Amelldmellt o/tlle Sdleduk) 
by Shrimati Girija Devi. 
The InJtitutel of Technoloty 54 of 1993 
(Amendment) Bill. 1993 (llIlert;DIr 
o/lIe ... ,«t;OIl 7A) by Shri Georac 
Fcrnandca. 
The Constitution (Amendment) 47 of 1993 
Bill, 1993 (Amelldment 0/ III1ick 
253) by Shri Georac Fernandel. 
The Payment of Waaea (Amend- 49 of 1993 
ment) Bill. 1993 (Amelldmellt 0/ 
ImtoIu I ""d 20) by Shri GeorF 
Feraandca. 
The Constitution (Amendment) 43 of 1993 
Bill. 1993 (Amelldment of "rt;ck 
163) by Shri Sudhir Giri. 
The Constitution (Amendment) 48 of 1993 
Bill. 1993 (I,.."",,, 0/ IIew ",t;ck 
18A) by Shri Rajvir Sinah· 

A 2 IIoun 

B 2 houn 

B 2 houn 

B 2 hours 

A 2 hours 

A 2 hours 

A 2 hours 




